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~ B: r also known as the 'Entrance of Poorvanchal' it is part of the,Ayodhya
division located in the heart of the region earlier known as Awadh or Oudh. Streams of the
rivers Ghaghra and Gomti run almost parallel in the district. Where on one hand this district
was the sacred place of “dhyan” and “Tapasya” for the saints, it was also the battlefield of
freedom fighters. The people of Barabanki believe that the place derived its name due to the
reincarnation of God 'Baarah', on this pious land, this place was then known as 'Baanhanya’,
now known as Barabanki.

In ancient times this district was part of the kingdom ruled by Suryavanshi kings,
whosg capital was Ayodhya. As also earlier said, King Dashrath and his famous son, Lord
Ram were of this dynasty. ThedKulguru of this dynasty was Guru Vashisht who preached
and taught the young royal princes of the dynasty at Satrikh, initially known as Saptrishi.
. Mahadeva Temple, Parijaat Tree, Kintoor (Kunteshwar Mahadev Temple), these all are of
Mahabharat Era. The Barabanki city also set an example of secularism at Deva Shareef
which is known for Religious Unity (Kaumi Ekta).
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The objectives of national seminar are as follows:-

» To identify key legal and ethical challenges arising from the proliferation of Al
technologies globally.

» To examine existing legal frameworks and ethical guidelines related to Al across
different jurisdictions.

» ‘To_analyze the gaps and inconsistencies in current regulations and propose
recommendations for enhancinglegal clarity and ethical standards.

» To fosteynterdisciplinary dialogue and collaboration among policymakers, industry
stakeholders, researchers, and civil society to address Al-related challenges

= e effectively.

s To promote literacy, awareness and understanding of -Al's.societal-impacts.and
empower individuals to engage in informed discussions and decision-making
processes.
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GENERALGUIDELINES FOR PAPER

- e/Research Paper may be submitted in English or Hindilanguage.
» The Paper shall be computer typed only in Microsoft Word format.
» For English Font- Times New Roman, For Hindi- Kruti Dev 010.
» Font Size : Titles - 14, Author 11, Main text 12, Footnotes 10, Line Spacing- 1.5 (Auto)
for main textand 1.0 (Auto) for footnotes.
Word limit- 3000 to 5000 words including footnotes and references.
An Abstract in about 200 to 300 words.
Mode of Citation- ILI/Bluebook 13" edition.
Papers submitted shall be original contributions and must be checked by Anti-
Plagiarism norms preseribed by the University Grants Commission, New Delhi. Papers
-shall be submitted in MS Office Word. Papers will be accepted for presentation and
publicationonly after scrutiny and evaluation.
« All-submissions shall be accompanied by a cover letter and abrief CV of the author
comprising of educationalqualification, desiganation/professional status , organization
name and E-mail ID-with Ccontact no. ~Fhe-paper. shall_be sent at E-Mail ID -
trclawmcc@gmail.com.
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College Website - www.trclc.org
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